The University of Petrolcum and Energy Studics

(Amendment) Bill, 2022

(Uttarakhand Bill No. ...... Year, 2022)

furiher to amend in e Lniversity of Petrolewm

Ee it epacted by Unarakhand Stale leg

A
Rill
anil Energy Stidies Act. 2003,

Lslative Assembly in the Seventy-Third

vaur of the Republic of India as [ollows:-

Sl tithe anidl
Conmunencernent

Amendment
o the Act

Sarvi g

(1] This Act may be called the Lniversity ol
Petroleusn and Energy Studies {Amendment) AcCt,
S22,

(4 lcshall come o {ioree ut ohed.

in the University of Petroleum and FHnergy Studies Act,
2003 . rhereinafer referred 10 a8 principal Act) for the
words “University of Pelroleum and Encray Studies™
wharever they occurs the words, “UPLES™ shall e
selbsiguted.

 Notwithstanding such amendment anything done or any

action taken upder the principal Act shall be decmed to
have heen done or taken under the corresporling
provisions of this Act.
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